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Sale of land assets of Bengal Chemicals
and Pharmaceuticals Limited

3028. SHRI VISHNU KANT SHAS-
TRI. Witl the Minister of CHEMICALS
AND FERTILIZERS be pleased to state:

(a) wheihor 1t is a facl that iand assets
of Bengal Chemicals and Pharmaceuticals
Limited at Calcuita, Bombay and Kanpur
are being sold in a phased manner; and

{by if so, the details of such sales and
the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FFRTTLIZERS (SHRI EDUARDO FA-
LEIRO). fa) and (b) No, Sir. However,
Bengal Chemical~ and Pharmaceuticals
T mited (BCPL) is a sick company. The
company hag surplug unproductive assets.
Generation of resources through sale/
disposal of such unproductive assets for
the purpose of the revival of the com-
pany could also be considered as one of
the means for raising resources.

Losses suffered by Bongal Cchemicals and
Pharmaceuticals Ltd.

3029. SHRY VISHNU KANT SHAS-
TRI: Will the Minister of CHEMICALS
AND FERTILIZERS be pleased to state:

(a) whether it is a fact that the Bengal
Chemicals and Pharmaceuticals Ltd., has
suffered huge losses: if so, the reasons
therefor:

(b) the tota] loss as on 31st December,
1993 ;

(¢) what stepg Governmen: have taken
or propose to take to remedy the situna-
tion, and

(dy whether any responsibility has been
fixed on personsatthe help of affairs of
the Company; if so, *the details thereof;
if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI EDUARDO FA-
LEIRO): (a) to (d) Bengal Chemicals and
Pharmaceuticals Limited (BCPL) was a
sick company in the vprivate sector.
The management of the company was
taken over and subsequently mationalised.
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The company has been incurring  losses
the years and the estimated accumulated
icss  Japwo 3isy December, 1953 is R-.
100.76 cvores. The major reasons for
sickness of the company are old plant
and machine~v. over dependence on insfi-
jugional . inadequate marketing stra-
tegy, excess manpower resulting in high
incidence of employment cost, consfrzints
of working capital etc  The sickness of
the company is the result of a combina-
tion of factorg and cannot be attributed
to managemen; failure alone. The mana-
gement of the company has made a
reference 10 the BIFR in compliance with
the nrovisions of the Sick Industrial Com.
pwnice (Speciay  Provisions) Act. 1985
(SICAY. The revival or otherwise of th:
comnany will depend upon the orders of
the BIFR. 2 statutory authority set up
under the law
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